\\

REPRESENTATION

Pf’j’)’}"}/))ﬁ/ﬁf V4 4N

ORDER

PCS Mr. Shilpesh Dalal is present for the Appellant. None for the ROC.
No representation of the ROC is received as well as Income Tax Department.

The Registry as well as Appellant are directed to serve the notice of date of hearing
on the ROC as well as Income Tax Department along with copy of the order under
acknowledgment.

The Appellant filed an additional affidavit.

[ist the matter on 14.08.2018.

MANORAMA KUMARI " HARIHAR PRAKASH CHATURVEDI
(MEMBER JUDICIAL) (MEMBER JUDICIAL)

Dated this the 24" day of July, 2018.




